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THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : The House 1s adjoumned to
meet at 2.00 p.m.

The House then adjourned for lunch at six minutes past one of the clock.

The House re-assembled, after lunch, at two minutes past two of the
clock, THE VICE-CHAIRMAN (PROF. P.J. KURIEN) in the Chair.
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SHRI DEREK. O’BRIEN (West Bengal) : Mr. Vice-Chairman, Sir, when the
hon. Finance Minister first came here, to this august House, way back in 1969
...(Interruptions)... 1 still remember, [ was in short pants, in kindergarten. Since then,
he has presented seven Budgets. The only claim [ have of the number ‘seven’ is that 1
have been here for just seven months. I am not an experienced Parliamentarian, nor, in
fact, am I a trained economist, but, that having been said, what I will try to do over the
next few minutes is to hold up a mirror to view the views of a housewife in Haldia, or
a bank clerk in Hospet or a student in Bilaspur or a daily labourer in Bongaon. I have
often heard this, not only here, but on television channels, which has caused us a lot of
distress: when you give it to the poor, you call it “subsidy’, and when you give money

to the corporates, you call it ‘stimulus.’

Sir, a lot has been said on subsidy—Rs. 24,000 crores cut on fuel subsidy, Rs.
6000 crores cut on fertilizer subsidy; then, overall subsidy bill down from Rs. 213,000
crores to Rs. 1,13,000 crores. In fact, yesterday the hon. ML.P., Mr. N.K. Singh, asked
the Finance Minister, “when he will bite the bullet’, and he described four bullets
being (a) LPG, (b) Diesel and Petrol, (¢) Kerosene, and (d) Urea. My humble suggestion
to the hon. Finance Minister is, please imagine that these are rubber bullets and please
do not bite them; chew on them because we have lots of solutions to offer, alternative

solutions. So, you chew on these bullets and please do not bite these bullets.

But the bigger point was raised by both sides actually. The hon. Leader of the
Opposition mentioned it once, and it was also mentioned by the eloquent hon. M.P.
speaking first from the Treasury Benches. From the Treasury Benches, they spoke of a
concept, the concept of “cooperative federalism’. It is indeed a very interesting concept.
The Trinamool Congress would like to just provide you a different perspective today
of ‘cooperative federalism” without the letters ‘co’. So, it would actually become not
‘cooperative federalism” but ‘operative federalism’, and [ would urge the hon. Finance
Minister to look and judge his Budget, how he has done or how the Budget has done,

based on this concept of ‘operative federalism’.

Sir, there are a few other points. Let’s take the first one, the CST and the GST
issue. Now, yesterday, we heard the reply of the hon. Finance Minister in the Lok
Sabha. You know what is happening on the CST, down from 4 to 3 to 2. The States, in
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fact, are losing money, and a unilateral decision has been made not to give the States
what is actually due to them. In case of West Bengal, itis Rs. 1200 crores. If you look
at some of the other States, it is all between Rs. 800-1200 crores and Rs. 1500 crores.
Now, this has been done unilaterally. In fact, yesterday, we heard that apparently, this
was recommended by the Empowered Committee of Finance Ministers. But my question
1s, if everything, which the Empowered Committee of Finance Ministers recommends,
1s done, then, how come the Service Tax recommendation which was made by this
Empowered Committee of Finance Ministers this year, was not listened to? So, the
first question we need to ask ourselves is : is this ‘operative federalism’ denying the
States of what really belongs to them by unilaterally taking these decisions? And, that
is why we were not as gung-ho about GST because we feel there may be some devious
intention.

Let us move on to a second point about, is this operative federalism? Let us look
at the question of ‘Bringing the Green Revolution to Eastern India’, BGREIL Paddy
production went up by 7 million tonnes—thanks to Rs. 400 crores, which was pumped
in last year. What is the figure this year? Rs. 400 crores went up by 7 million tonnes,
and if the hon. Finance Minister is really serious about bringing the Green Revolution
to Eastern India—Ilet me clarify that Eastern India is not Bengal, Bihar, Odisha, it also
includes Eastern UP.—then that figure this year is paltry, Rs. 600 crores. In fact, if this
1s true operative federalism, then kindly look at the electricity consumption per capita
of the country. These are very interesting statistics—Northern Region, 695 units;
Western Region, 1116 units; Southern Region, 938 units—congratulations. But what
about the East? T am talking about the electricity used not for airconditioners; it could
be used for irrigation pumps. The East is 481 units. The North-East is even lower, i.e.,
251 units. Is this ‘operative federalism’? I ask the hon. Finance Minister to look at this
Budget through the prism of “operative federalism.’

On the third point, which I call, a-child-is-born point, every time a child is born
in Bengal, there is no gift; rather a curse, Rs. 21,000, on that child’s head—for every
child born.

Bengal, Kerala and Punjab are known as debt-stressed States. A State is considered
debt-stressed if the ratio of its consolidated debt and labilities to total revenue receipts
exceeds 300 per cent. In Bengal’s case, it 1s 370 per cent; Punjab and Kerala would
have their own numbers. Now, just imagine, this vear, in the last fiscal, corporate
debt—and I am talking about public sector banks restructuring corporate debt—of
private companies was Rs. 75,000 crores, up from Rs.5000 crores the year before the
last. So, what are we talking about? We are talking about an interest and repayment
moratorium in the form of an annual grant to Bengal and these other States for three

years.
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Let us move on to my next question about operative federalism, and this is about
RIDF. Now, the Rural Infrastructure Development Fund, set up in 1995-96, was basically
to support State Governments for priority sectors like agriculture, rural development
and infrastructure development; 6.5 per cent was the rate of interest when money was
lent to the States in 1995-96; and guess what that figure is now! Itisnot 7.5 or 8.5; it is
now 9.5 per cent. So, a State Government, availing of an RIDF loan for critical areas
like rural development, would find it very difficult, and I would really request the

Finance Minister to bring that down from where it is now to 6.5 per cent.

Sir, I shall make two quick points more about operative federalism, and this does
not concern only Bengal. The examples [ use would be from Bengal. There are special
grants for development of border areas. Now, there are, at least, eight such districts in
Bengal which touch three different countries—Bangladesh, Nepal and...(#ime-bell)
Sir, I would need a couple of more minutes.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : No, no. You have already taken

three minutes more. There 1s no time. The reply has to be made at 4.00 p.m.

SHRI SUKHENDU SEKHAR ROY (West Bengal) : Sir, vesterday, you had

assured us that .. (/nferrupiions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : No, no. Please, there is no
time. The time allotted to the Congress and the BIP was cut short too.

SHRI DEREK O’BRIEN (West Bengal) : Also, there is the Backward Region
Grant Fund where there are so many districts. Sir, from the point of view of operative
federalism, I must ask: is this the North block trving to strategies to block the East
block? Lots of Shakespearean quotes have been used in the last two-three days. May 1
also indulge in a quote? But this is not a Shakespearean quote: it is that of Qazi Nazrul
Islam. And because of shortage of time and because the hon. Finance Minister is not
here, I would read the lines in English. “Beat the drum, beat the drum! Who 1s that
God, who is that King, who snatches away all our rightful things?” (Time-bell rings)

Sir, please allow me to make one point about something which is already there in
the Budget document, this time, as a positive suggestion. There is the Rajiv Gandhi
Equity Savings Scheme. This concept of reform, this concept of disinvestment, is a
very abstract concept for the common man. There is a nice idea called the Rajiv Gandhi
Equity Savings Scheme, which encourages investors investing Rs. 50,000 and below
and they get some benefits. There 1s also the Government’s plan for disinvestment of
Rs. 30,000 crores in public sector companies. 1 would urge the hon. Finance Minister
to merge and co-join these, so that the small investor can actually feel a part of this

process of inclusiveness.
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Sir, my last point 1s on gold. (7ime-bell rings) Since 1 don’t have much time, and
I have three pages on gold, I would sum it up in a few words. For the artisans and
everyone else, old is gold. So, don’t tamper with the structure.

DR. V. MAITREYAN (Tamil Nadu) : Sir, this is not operative federalism but
operation of federalism!

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Now, Shri Ratanpuri. All hon.
Members should cooperate, because we have to finish the discussion and reply has to
be made at 4.00 p.m. So, everybody may kindly be brief.

SHRI G.N. RATANPURI (Jammu & Kashmir) : Sir, [ understand that
reconstruction and rehabilitation of militancy ravaged infrastructure in J&K, as also
the holistic development of this State is declared a prionty concern by the Central
Government. This concern is emphasized quite frequently by the Central leadership
and we have heard many special initiatives.

But T am sorry to say that the Budget does not reflect it. T am not able to find any
allocations for Udhampur-Qazigund railway line not for proposed tunnel across Zojilla.
The Government is committed to start work on this tunnel in the August next. There is
no mention of Prime Minister’s reconstruction plan under which the allocation has
been reportedly cut down to Rs. 700 crore this year against last year’s Rs. 1200 crore.
There is no indication that the Central Government intends to invest considerably
towards the resolution of socio-economic problems of J&K.

Handicrafts sector constitutes the backbone of Kashmir economy. The shawl
sector provides, direct and indirect, employment to half-a-million people, majority of
whom are under-privileged. By withdrawing the Duty Entitlement Pass Book, this
sector has been exposed to unfair competition from machine-made and machine-
embroidered shawls and this will definitely add to the problems and woes of these
marginalized people. I demand that Duty Entitlement Pass Book be restored or that the
shawl sector be brought under Focus Benefit Scheme at par with carpet sector. Mass
carpet weaving scheme and other activities of the Textiles Ministry merit more focus
and funds and all the vacancies of this Ministry and its subordinate offices in J&K
must be filled up.

Prime Minister’s reconstruction plan should have been completed by now but,
only 40 per cent of the funds have been utilized till November last. Every effort should
be made to ensure completion of all the projects taken up under this Plan at the earliest.
Adequate funds should be released to the executing agencies in time and, wherever

necessary, time should also be extended.

The five working groups constituted by the Prime Minister, in the year 2004, to
suggest ways and means to address socio-economic problems of Jammu & Kashmir
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have submitted their recommendations. This House was informed that “key
recommendations of the working groups having impact on well-being of different
sections of society have been implemented,” but the State Government does not agree
and is not aware of any recommendations having been implemented. This House has
the right to know the real facts.

Inpursuance to Dr. Rangarajan Committee’s recommendations, the Prime Minister
announced transfer of Dulhasti Power Project to J&K Government from NHPC, but
NHPC has not shown any inclination to transfer any of its power houses to the State

even against a mutually agreed upon and genuine compensation.

The rivers of Jammu & Kashmir have the potential to produce 20,000 MWs of
power, but the State does not get even a few hundred megawatts. Under Indus Water
Treaty, Government of India bartered away to Pakistan more than 99.5 per cent of
J&K waters, leaving less than 0.5 per cent for the State. The J&K Government was not
taken on the board while negotiating Indus Water Treaty.

In the vear 2005, International Water Management Institute, in collaboration with
Sir Rattan Tata Trust, Mumbai, conducted a study and calculated losses due to Indus
Water Treaty at Rs.6500 crore annually. The study says, “The Treaty which was carried
in the best interests of the nation has, however, deprived Jammu & Kashmir of using
its own water resources and thereby severely affected the development of State. The
Treaty has made Punjab prosperous by using the waters of eastern rivers for agriculture
and power generation. This, however, put J&K behind by an estimated Rs.6500 crore
annually. The losses are not there in the agriculture sector alone but, on a much higher

scale in the generation of hydro power.”

When the people of I&K compare this situation with the distribution of Ganga
Teesta and Brahmaputra Rivers where the Central Government does not take even a
step without the concurrence of the concerned State Government, they feel discriminated
against, or may I say, cheated.

J&K has equally been wronged by the neighbouring State of Punjab. In 1979, a
bilateral agreement was signed by the Chief Ministers of Punjab and J&K on the
construction of Thein Dam, now rechristened as ‘Ranjit Mahasagar Dam’. The dam
was to be constructed by the Government of Punjab and it was bound to provide 15 per
cent jobs and 20 per cent of electricity generated, and also 65 million cusecs of water
to J&K. The 40 per cent of land occupied by the project belongs to Jammu & Kashmir,

The Government of Punjab has unilaterally cancelled this agreement and it has
chosen to deny the full compensation for land to land owners. Ranjit Sagar Dam occupies

only five to six per cent of Himachal Pradesh’s land and still, this State is getting its
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full share under the agreement, while the J&K Government has not been able to get
any electricity or any jobs, and not even a drop of water, in the canal system that has
been constructed at a cost of Rs. 100 crores. Losses accrued to Jammu and Kashmir
due to non-implementation of agreements on Thein Dam have been calculated at
Rs 8,650 crores. The Central Government has shown no intention of compensating
these or the losses accrued to J&K due to Indus Water Treaty. State’s liabilities have
equalled more than 66 per cent of the GSDP and the debt services are almost equivalent
to the Annual Plan. The situation demands immediate concrete steps, so that the targets
of fiscal discipline fixed by the 13th Finance Commission can be realised by Jammu
and Kashmir Government too.

The people of Jammu and Kashmir, particularly the young generation, want to
know that if the resolution of the political issues has to wait for a national consensus,
what stops the Central Government from undoing the wrongs of Indus Water Treaty,
renegotiating it or compensating the State for losses accrued. Jammu and Kashmir has
also demanded that the State should be relieved of the debt burden that has accrued
due to delayed implementation of Central assistance formula in 90:10 ratio for special

category States.

Last year, the Finance Minister announced special packages of Rs. 100 crore and
Rs. 150 crore for Ladakh and Jammu regions respectively. Having borne the brunt of
terror and mayhem for more than two decades, the people of the Valley had felt let
down. They could not suspect that they were in for a bigger shock. The Central
Government did not provide any funds for this special package but forced the State to

shelve out Rs. 250 crore from its Annual Plan.

Jammu and Kashmir, due to multiple reasons, is far behind most of the States in
allocation and then, also in utilisation of Central assistance. Centrally-sponsored
schemes and Central Government projects are also running behind schedule at a snail’s
pace. The reasons put forward for this sorry state of affairs are more often unconvincing.

The people quote the example of Uri Power Project that was constructed in a
record time in the most difficult terrain, during the worst phase of militancy and in
spite of the abductions of engineers. They have full faith in the might and resourcefulness

of the Central Government; only the intentions remain blurred.

The Government of India has also to finance generously the projects related to
tourism, infrastructure development and world-class tour, travel and accommodation

facilities at all the tourist destinations in Jammu and Kashmir.

Roads constitute the major indicator of growth and development anywhere. But,
in the absence of railways, road network is the only lifeline of Jammu and Kashmir
and still, we do not match the road network of those States that are gifted with vast
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railway network. Less than half of our total road length of 26,711 kilometres 1s
blacktopped.

Our allocations under the CRF, PMGSY, Bharat Nirman and NABARD are not
adequate and their utilization 1s even lesser. Since 2000-01, only 46 out of 95 projects
were completed and only Rs. 49,784 lakh, out of an allocation of Rs. 82,127 lakh,
were expended under CRF. Similarly, only half or even lesser allocations have been
expended under PMGSY, Bharat Nirman and NABARD also.

Sir, people crave for quick, result-oriented measures. Announcements of big
packages have lost credibility due to sluggish implementation and are taken just as
rhetoric. Thank you. Sir.

ft yerfire WTRRE URER (TORT) © SRR S, ST TS geTe UN 9io T AT 9T, 39
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AT (S|,

SuTEE (W, W R | T, =9 et te wfiew o & L (=er)... You have left
only one minute.

sfvmafie weirafie AR STETERT ST L (SEET). . A ST S @ AT SR & T ST ATt
ST H (ST,
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SuErTeRET (W1, WS ) 7% ) e0ex 8, There 1s one more speaker from your
party.

sft s W uee  wugwnes Sf, # |1 Aee F et B | B e arel weg o
TERT 7o g (=g,

SuReTeTE (9. foh HRE) - oy wew wfaw ue ot e At T8 2 L (sEE)..

sf vmafiE weiTafie wRAR  SowwERT S, TRIRT 5T g W e & S SeT S| U 9T
%8 B b o @l % R W YT B g B

SuRPTEE (Wt 9LS, BRE) - @ E ST L (=m@em... There is no time left for the other
speaker from your party.

sft srvafie wTaRE URHIR B9 ST A ¥ OE @EA & (5 o9 X7 99 W # gie H E, 99
T ST ITeT V99 & 97X S-ve Sl TRE U R o ST BT # S 9y BT AT YW WETe Hear

& S|
SuRrTERET (W, WS HRE) - AT T T, &7 AfET, S S| s WA S

st oY <mer I3 (BRI ¢ U oft geagTe | e W FE o S we - H AT
L N M T A o T s e 2 [ - B e | G R I R A | A R =D R R
Siiesr & | Al sy esfe Bt iy S o7 2009-10 @R 2010-11 F Aoy 2v 8.4 gl o), o g8 20m-
12 ¥ FEEmH 6 TN S T2 | A HA ST avte der W o, 3l SRl BY A X 9 wrerr w
Sy [ Ser o Qe &9 8, S0 e B9 g9, i gore U a7 & F SE) |eree e & @ 9@
TS ST

TR o, HREaY FF ATEME! 120 TRIS W 9% < e & 31X 60 TN ¥ 7eT #hT Tidr &
SEel £ 1 S @ AiEt F e §, o I gesT AT st Wy A o gy B F) ol e o e 2 sl
AT @ T gamble €1 SRR FRET &7 Y, A N ST S, e AR warar e, & flood
ST S, SR AR S ST, T FEX T ST SR RT S 99 (6 % T, ST a7oT i
T W ST A7 Tn IR we g R, AR R w0 ISRy 5T SR S Ao siier 78T g8, WY ge I,
T SWd U AN ®IS 9RT A8, RaR e T 98 TR 1 3N SR Y 81N §9iaN el o 91 16
ST Wl T, W 9% B BT @, SAl ® URIE H WE GiNE d8e BeeT|

SugHEzE Sfl, B ST BN 2 ST 9T STl g AT S 9 418 ot gigy el St | U
ART 3T o, g e o fEEr &l @it i U@ green revolution amar ol amarET T 99
T2 off, T I et W T R & T fRegea # T ST 99T BT T o7 R ' v wea & TR
T Y €T I, ST AT TN TET BN BT BROT T §7 e9H T e €] F B w9 ek wae
@1 Uer eI ST A 5 S g el @l garar o B, w1l w1 Qe wee §, S gad gset | ewie
dsr 2T manure =, s 81 ek 996 q1s S ue @) e o e 8, g 9 g = gl e v
TEN B BRI T WEA! 7 g8 wa0 % drip irrigation 7 A7 sprinkler 571 g9 Tt @ w9
BT R N O T T B ST € 3 9N U & AT ST, R O Sas e £ | 8NN B ST
T TRE ¥ control FE U R, O €U 9% GEa ! 6 | TOTEe, w9 A i8R g r, S 96 %
T BN 99F 918 99 T & TERETT O T BE e TeT | 9 B 99 BEe ¢ WENEd &




The Budget [28 MAR., 2012] (General) 2012-13 251

T Mo FerT, 9 g % 59 AFIRE & 45 9 98 & of S B AN S 1979 quf 2R, #fe
BT IF ST VT B T BN URT 20 e T E, 2 e 2 E T 9l SN B B S9E WENae
T Wk ST SN T o/ O S W 7 £ 9, S g9 BT 16 | $0d 79 BN el 87 I
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THE 918 1969 7 51 iR 9FF 918 1949 H State Farm Corporation of India &= eft| 1963 ¥ #i@T
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ST &, T T T 9! 9 T $F Akl 91§ ¥ I8 TeT wEar 7 S @ 3w = e, =it
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Please conclude. 4.00 p.m. w
Rems &F7

SHRI SHADILAL BATRA : Sir, T am a disciplined soldier. g sit w23 < w1 <o)
SuErTeE (U, | HRI) © 4.00 pom. ™ RETE TAT T

sft et wmer 3T g werd 7 8, @ ) A a4 & wrer g 2 2 el 0 @ gy e
& (5 @8 s & 1% 9T (% B | e aga-a8d e |
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wHs 1.5 [fraeT Siod & SwRgeN Saay ®u- @ O B, 98 &9 BRI ¥ olli7? THe BIg wifse
AN T T § 1 e U alternative ST TR & e T UH alternative ¥ Standards
& Poor’s =t Ruié # forar #, Islamic finance banking can play a role in funding Asia’s
infrastructure. TR TRT T% W@ HAE S99 FT 8 | 6T F SRFEESI & Wi W 8 T,
T 40 TREE I WRT @ ot T St 9w TR ugE wd & | R @ aner e i e 1
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SHEIMLTI HENA MALINI (Kamataka) : Hon, Vice-Chairman, 31, I am glad
to partcipate in the dizcussion on the General Budget prezented by the hon, Finance
MAnister for 2012-13, & 1ot about it hasbeen spoken by the Blemmbers not only in this
angust House, but also i the media, newsrapers, in deliberations and lec tures given
b digrufied profes=ionals of our countrw 1 will not go 1nto the details as the time 1=
wervlizmtedand myvecolleagneshave alreadvspokenalotonmanyothersubjects. [am
zolng to concentrate onlvon art, culture and il mdustr
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Lz per the Vimonofthe Mimstry of Culture, “Culture represents a z2t of shared
attitndes, walues, zoals and practices. & counbtrvas drverse as India 1= svabolbized b
the plurality of it culture . The mandate of the Rimster of Culture 1= to presere and
prormote all forras of'art and culture ™ But, the questionis whe ther the Governunent of
India iz caring and aurhinng the Linisty of Culture as perits Vision.
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The answer 1s: certainly, not. This is reflected in the Budget for 2012-13 presented
by the hon. Finance Minister.

But, unfortunately, the Ministry of Culture has gained marginally in the Budget
for 2012-13 with an outlay of Rs. 1,447 crores against Rs. 1,378 crores in the previous
year of 2011-12. This is a marginal increase of Rs. 67 crores.

As per the department-wise break-up of the provisions, Rs. 415 crores has been
allocated for overall promotion of art and culture. This is ridiculous.

Sir, culture in our country needs a lot more infrastructure and money. The spending
capacity of some of the institutions is limited and they require a massive renovation.
However, there has consistently been a very low allocation for culture under the

successive Budgets.

The archaeclogical surveys, archives and museums have an outlay of Rs. 785
crores while libraries have Rs. 121 crores. However, the zonal cultural centres have
been allocated miserably Rs. 31 crores. The National School of Drama has an outlay
of Rs. 23 crores, which is’ a small hike from Rs. 21 crores last year. We need centres
for performing arts in smaller cities and more private-public-partnerships in culture.
We have a lot of professionally trained people at the National School of Drama, but

many of them are jobless today.

Young artists cannot afford gallery, auditorium and other spaces to display their
art and performance, because auditorium and other places are expensive. The
Govemment needs to build multi-disciplinary art centres across the country to promote

culture.

I would like to draw the attention of the hon. Finance Minister to find out what
the Ministry of Culture has done with the funds allocated to it for the last 2-3 financial
years.

On the one hand, many institutions which are promoting art and culture with full
dedication are in need of funds and, on the other, every year the Ministry of Culture

lets crores of rupees lapse in the national coffers.

Sir, the CAG Report of 2009-10 states that of Rs. 1,296 crores allocated to it that
year, the Ministry of Culture retumed Rs. 111 crores. Similarly, Rs. 99 crores was
surrendered in 2008-09 and Rs. 96 crores in 2007-08.

The Budgetary process begins in December with institutions forwarding their

demands to the Ministry of Culture, which then forwards it to the Ministry of Finance.

In the Budget Session, the Parliament votes on these demands. After several
months of such debates, usually close to a year, the Ministry of Culture receives the



260 The Budget [RATYA SABHA] (General) 2012-13

[SHRIMATT HEMA MALINT]

funds, which it, then, allots to the institutions that asks for them. However, since the

institutions are in a state of inertia by then, no action is taken and the funds lapse.

Now, Sir, I would like to say a few things about my film industry.
..(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : You can take, at the most, two
more minutes.

SHRIMATT HEMA MALINI : Okay, Sir. Being in the film industry for several
years, 1, on behalf of media fraternity, covering films, TV ads, ete, would like to put
one question to the hon. Finance Minister. Has anybody from his department taken
pains to enumerate revenue earned by the Government via direct and indirect taxes
from entire India and the overseas business from film industry? Our members, including
artists, technicians and unskilled people, work day and night and entertain all and
thereby bring some solace in the life of the, as you say it, aam aadmi. But we are
treated worse than an aam aadmi.

The film industry generates huge amount of revenue to the Government. But it
has got no place in the Budget Speech of the hon. Finance Minister. Today, our fratemity
has reached at peak. The entire world 1s looking upon us. Various international {ilm
companies are ready to come and work here. Our people are demanding that the film
industry should be given full industry status so that we can overcome some
administrative hurdles, like, shooting abroad, getting financial support, overcoming
visa problems, foreign tours, etc. But in spite of generating huge revenues, we are
even lacking some of the basic facilities, which we are in dire need of. A lot of corporate
houses are entering in the film industry to help out, but without an ‘industry status’,

our fraternity as well as corporate houses are helpless to do anything. ... (Inferruptions). .
THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Conclude please.

SHRIMATI HEMA MALINI : Sir, T would also like to mention here about the
increase in the customs duty and excise duty on gold. A lot of hue and cry is being
made against this increase. The gold price, today, is already very high. It is about Rs.
2800/- per gram. The new Budget levies duty on import of gold, which will make the
gold more expensive, as compared to anywhere else in the world. The excise duty on
non-branded jewellery will also make it even more expensive than other countries. So,
the consumers will be adversely affected. They will have to pay Rs. 1000, per gram,
extra. Overall, the jewellery trade will also be affected tremendously. And, India, being
the highest consumer of gold, will start looking at other countries to buy jewellery,

like, Dubai, ete. It will also promote smuggling.
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It is my utmost demand to the hon. Finance Minister that the film industry should
be given “full industry’ status. The Ministry of Culture should not return funds allocated
to it. Rather, it should help and provide support to the genuine institutions which are
promoting art and culture in our country.

Thank you very much, Sir.

s R R (IR | SRR S, 3R W BN w97 a0 W] gRikial B EE T o 1T
2 3y o uRRerferart # sl fa #=1 <f 7 9 2012-13 @0 a91e e e 2, O 39 dEOY 9wl
TeT TR T S S uT| g Y § AR FAT S B g o a9 29 9w g 39 9
T o IR TR 5

TEET, O guie UPA WReN o fUwst Tifa & o 1 27 arem 99 €| § 98 4 a7 =ear
% 15 =9 9o & ofax Wil 7 oRE T T ¥ | 4RE % BX & o, Y WIEY ®I, BY 97 H, 5
ATRT I, B T bl g Sie fhar ar SN e @i o <€ 8, RRT o e s o 3 @ el

ARIE, Tve wegy B v s GDP growth rate 7.6 percent =7| et 4¥ g # 7EE
S HelY BT I T TET B | A w9 o SR o average growth rate S, 9 98 ST 8.3 A4 AT
% FHHT ST &, W BAN W B AT H 5 WIT B 5

AEIE, BV & 817 7 S 950 S7e] BT (6T € SN BHANT URT T 98H 2.5 TF TEd T £
SANT SENEel TRT ¥E ST S179T @ STfWd <81 93] & &N BH 4.5 9% 51 Ugd &, ol Wi awie Jer
o T7 ¥, T ORI © TR eI 9Tl WEY BRI seRedel wy v Y e

STEHETE Felgg, AT T budgetary deficit ®Y 9w o €, oifdT Siel @@ A goie @
e fear €, ' deficit o9 TR BT WoR R, 9 W 9HaT Ow teead &1 @ ARt flexi
schemes 1 RFH 89N 1 o 66 8RBl ©UY we 8l €8 & &y 92 subsidy & w9eT 21 st
& @ food subsidy 9mess F=T 7% £, petroleum subsidy 97e=T #v1 7% # &% fertilizers 7
t subsidy wuesT 7 8 €1 Fertilizer v 950 a1 subject 2, 5 ol ¥ Sgem 1 &1 84 61
e wie ®1 subsidy Rewt of & v ¥ o 9 B F5 ) 9 afie g ilu, o) e Syer fhar
¥ Tmer oI UNT RIS o, 98 HREFT & HIR o TR ST o, offth 3% 9N I% W fEEm o u
ST, $F 78 F O SrgaTE S =eeT

FEIEY, 71T &7 SMTEHT B WS T, WHT =180 S T96T TRE LT IRER = 957 &0 2T
¥ &% w97 Fof Food Security Bill & w7 & &/ €, =7 w98 §6% 997 5217 &% anft 2
wE & T B | 3uE Ry anor 7 wefae W sy gl w Y srewm savuftar @it il oft w g
ST yeaare &A1 FrEar £ & e W sl 1 TvE el e 2 # el uw (R ie ey e
SoMET B

AEIRY, § SVIC WX 99 B AT Al 8, G 5 S & [ BRI B VEe], 9 UH g5 a8l Ty
2, gud e e e fagr war &1 sl g e ween o AREl @ aes | 8 s 2011z 9 e
Hr BT o7 amTreT UaT | SHRT 201112 1 ST O O, 9% 230 R T o, St s e
T EA TR ¥ gdTE &N TTE 34T 9 & TR 9 BAR SFF ¥ & 999N, T HEEd o I8
W IR 7| TR ST SR T 2020 T #T ot 9% e gt W § @) =




262 The Budget [RATYA SABHA] (General) 2012-13

[t 7w gereran]

AR, AT &F BF 9hd & 1 ©F &N 6 S AT €| B 980 74 % 9 9% 5% wed
# for weelt 2RT i it AR 2 off &R oot 9 & TR B0 E, I T il weR el e
Ty, Rt SRR £ STt B9 BTl o & A, ] @ 6 H 50 S0l @ (5T 8 | STEl 59
BTAT # 14-15 e &7 < o A 5w ur 32T o, 5 et § T v 18 Ao = aw 159w, o
AN ST 3 T ST AT & & 7 4t ' 250 (e o 9 159 g 8| 9 BT of @ g
=T TR O SR T gvie 7 B # O9Y & 3wy ©| R w9 aww % fE, R @
T T T T RN 1 B9 I OUT % T T AR B - 475 S ¥ 99T £.75 TG OUY
3% g7 97 AR o ARl 9w W 9 S 6T I S 3R, 97 3 TR 9 SN g a9,
A FRET TN I B A @ e

FeTad, g4 gdl Al & ol gl 2R w9 avw 97w E i g9 % $aR 400 wle
BT T Jdes fhar ey

# eY T wET o, 9 wE ¥E ¥ % 9% S % g A SN % W 8, ot i sAR qET s @
TR T UIATE ST AR & T Orei 959 ST w5, SR S @ 97 201112 F W e
ST o orfres arreT HaT fieeT | ewrds Ty  wyare o 9 & | {3 A=) < e of emars s =
% G TR | F 99T 1000 TR TUY I T (¥AT ®Ee)

TRTET, TF TvC % A BN ® g2l o % g (g &7 o ey e v mr ¥ ey o
X HEHT TR % S R s R T ¥ TS B % SfEY e e 95d Ses 6 | 8T Hih
o fere @) o) B wizde Rl B gerdr & & e e e @ R ey, efiee afde, soil-
testing tab 3N ®T T T B AR GEEET B €| 5T wa ¥ AT TREN w5 S A
2 1 Ukr T AN AR 59T A8, 9% WS ar 5 e

FTRIEE, ¥ HEE B 9T §, ST W geed STl § g XN 4 aR H 9 9wl
TECT | TR T T WA 8, S FRO WEfd SISt S g RR @ e s vea 8 | 98t
T RN ST TEAT ¥, A TRt A R 9 E, offer gite 57 ST R, 4 SRt 5 9wt 8, w4
AT T€ T Bl

SuTeE (W, 7S pREe) ¢ o W Y| 9N e RwE ' B

it T T . BT FRRTT § WA AFEaT R AT | ST 9% AUe e o 357 | 9%
BT TN S YR § T A e % TR @ B TE gua o g mar o | # O @t et e
(Yerat o =iEdr g % & Isrei ®f Ry g1 ey O & o ofiv Rerel & g wvd R wsmga
1 HElay, H ue gk o HEAr 9iEar g

SuTeTeTE (W1, Te BEe) - o9 99 BT | ane e 8 7 E

sft s gerfe - ofar # F daer ve @i e Arer | o J v A H s o e
TRT &1 &T7oT oM Rmga T ameer & | Rusen! @ 1970 & B! o T 3 7T o 8T N8 8| &9
apraofler arfrar wif) sft el amaxoNa wermr #=0 ot @, Ry #= 0) @t af dgifems w0 St @) s
ey w8 &1 F g7 FdeT R I v 99 % SfEw, I @7 S 9T ST ¥, 9EH O
T AR AR A R, ORI S R 99 99 RAmEt @ AT & 39tee 7 FoeT mer R ast )




The Budget [28 MAR., 2012] (General) 2012-13 263

R R B ST| S0 et IrerT &7 997 537, 396 10 # 37799 Ry e = o1 &
T |

SUIATERET (W, WS, Ha) © 5ff I FIw AT | T w9 BT T SR T T S 9T
it TR et R €97 § S99 999 @ I8 &

sft w7 ot e (RER)  guwyras wElEy, F ey Ul SN e B & fF ey
Tt e WX T % SgART a1l AElRd, a9l & % Yee U o vET o7 i A i wEt ot g
FES S T AT IRl & W T8 6 &Y O A5 5 w0 F wE 9% 99w 39 S ay e & JiE
T &9 O 7 8 S 39iRT § oW SR B 9 RO o9 B B BT e 3 99T B 2
AT FE T o XET & 6 S o aTRT N BT RIRTET By oi € 1R W Wi ¥ B S arel
ST BT, SRS B T ANTaE BT ST BRI B T R ST 9% OX "R R we S A =T
FTIHET HT T 1 o 80 BONY o G216 AT 2 TNE 07 HI &, UL AT B HTH T 53 8
Qg g, Hael SN BT BUY E1 gF R B e A ge dV B, R e |t @ uly g9 2000
T T AR B AET B | TR GRS A A w5 95T S % R SE 9 SR vEr
T A TS TNEE B gk BY 3 K S % N QRART OX U URE B B AT § | g ST
AT ST T TR €, ST SHET Y 95 SUd T OY B arerm

IO S A ER O F HET H SRN T 5T 90 AEE S AR I 29 B el Use o BT
S YET S, WY TR IR S S FoE B B A AR! o W R | Jeeg e $At St et Ay
WE AT ST ST @t e T O 5 a1 TEIS B @Rl SN ST 297 SR A o T 9 59 seie
U T ET e i HEE o B S X7 ave # W7 2 O Soae @Y, AT @9 ag [ 49T
%, W AN & W # e AT gerent & onuett anft veifeem qsRit & SR see 9l ®, S
Yo garRIT B S T 99, O SOmT SIS G487 @ STE U G| ST AT S Y WieEr 7w
TR, S AGER 8, 9 AN §, 99 99 09 S99 SR TS| WA F WNeR % T g o R
G 52 T | TART O 9T SR B B 6T ®, 7% 91 29 & T 9 W T § | W e ®5
Y& B 3 e @ der we @ g, W v 9 S TeR-aw e arat €1 e g 9, e S
ST & [ g7 wgsiRe wu ¥ dle 981 81 QR 9 o | o 9w Owet |ie 50 o ¥ s
AR T T % 9 oN-eR 9% I8 o, 9wl egid ] 88 E SN ¥ o € U sgnn uy s
2 A 98BS B

AETEE, F W g6 oS 297 7w T 9% SRt ot et ET & | ARt e i @t
™ Y & | 50R 29 ©F AT Wi 1 SN o9 9% T8 gerit o9 9% (6 5 997 § 9eRT W e
= | g 9T UX R g9 a9 w uR eRar & g i o9 5 g9 O e w1 5 g6t B
I 997 T BY T AT W 2| T TGN W SN WS 7 B B aTel ST B e giaeT
FET S o £ 9E o w9 & R WNer ®ed) & 1% wA el & T e e 38 8 ol s
HRIET RN U Y RT3 98T B | AYER % BFCHT 59 991 A B &N e ueer AT & we fine
O] I (8 &I &= BT BT BN | B 9 9 o7 (e ST £, HIE SUAT BRI WS REN Bl 4
TOX TR |, T ST B, I TS §, THG SaT B SN gee ® wiet W Rerfer S At
AN 9 H ST BT &Y WEE % IR W 9T TET €| I8 9F 6Ee TRl B | SR ST @ w $N
WET & Wior w92, 7 w9 37 oaw ot et Riort o goi B St wER S o seeT 7 gfe
= YET R, oifT ©F 9 B 9o B ¥ | BART FRGT @9 W T 95 T R, e vu w9 B R
T IR TX W R & SR R, O W T o TR B ey W ol WiREr § B e el



264 The Budget [RATYA SABHA] (General) 2012-13

[ 99 o arEd)

T FRTST €| O STET-550T 01 #X 8 B, 396 U 9t 5 eEt O S ve| et wre et
AN E RET 6, ST B B SRR g et 5, el B ST @R 76y, EE e W
Il T B SN 5 gorc 1 WWHN & g (5 @ B e o7 @ BT A1 %97 § | et
T ¥ < T T TET ¥, 99 WO T T g5 wOTal & | g R e ¥

TR, FOT o B9 WA €, % 98 SIfed W £ SRS BN ST Tl A®T < ST of
¥ 95T TRwe B TR ¥ | fREN Se9€ T 9 Tl oY WY F 9eE 9% 18 5| o v wnft e
TE o oV e T et & T g¥ 2T F o BT SUad w9 88 0@ dgl &, AR S9H! {1 wET e
TETE | EAR A7 A wiaw g F &N e B g A€ g w1 g ¥ S @i € S ae-a st
¥, T Ew T 7 9 W @] iEex et 7 exploitation € I ¥

weR T FCI & A ¥ 5 drs 9o 3 B, lfd o srvaia €1 5, F apae! s =g %
TR FF RERTIT T 1100 TUT K 9 ®T @F 8T w5 o7 59 o & FCI & &Rt &, S5 |
X IAE AT frar 3N ST autg W AT @ B B TN ST ST §9T Ter| e SABl 1100 $UT
w7 YT BT TRT o, 98T Ove 400-800 TUT F g1 g9 UET, T 9T UTH TR o | TR T
TElT, O% 94 WA w1 9 & T AT B S F ®8T & w1 Temt ®F 9 = B 6|
T 9% TS TR & o8 96 g9 avE o feamT @ exploitation BT T8, S9IAT ONEN B 59
AR ST o B TR B

Atay, # ¥ui W uE 9 SN HEAT A B S GYER | mEr E F 9w S 2R wify @
H HEIRT TR T 6, WRER W S [E-0TT & 399 5, S 0 e B, BER ¥ &R i 1 ene
ST ATET £ T g wRT wIRT 81, T SYwT R N W R e O @ SeweT #1119 gE e 400
FRIE THRT o &IF S0 S9F 95TeR 1,00 g o947 B 2 §1 F wenT & % 7% o w9 e
AETHT E | T, et @ 3 eRT Wil £ 1,000 FRIg ST GG S | ST FRT S7TE AL ¥ 95
FOET § ¥ o) g [ET A H SR wi @ B, RaE 7 WeETe ! FT wed € o = ufdeer
9Te, AR S ST Wae ¥ @ sofid B gl SN e e o @) sfjoedddr &

T, [ # W ReIfer €, 957 0% WG 917 § 9 U oNd e B 4E T ¥ o 897 o
¥, TERTT T Wg ATt ¥, 97 SIRAT OUST W HEr BT O | 98T & W 9 @ar oW e ¥ 5 e
a1 #oIRT vyl B dHRgEEN 98 ST B | WeR gefl Il €, a8 w9 919 ¥ e B o) 8| gufee
& T £ 5 IER w FET OR 1 RER R TR O e 3Ol B R e S 9T =it
Tl o wat W A ¥ R o gRwe & dear & 9 Rer @) aell Rafty afie ) e &) 93 &
TET U f3STelT 7 STuTae FET B 07 YT £ SRy yRer 7 Qe %7 Sl < 9ereT 8T 6 O 9!
e o B AT 87 (FHT iue) 08 I8 oW 979 & 95T & 1 #4959 3 wed R RER
9T % G I THI % w9 H B AT E, olfh WET Refer 7w # T guf w Rufy 99 ¥ gEw & W
HHE g o T5 Bl SR C8T § T HER WRER 9 U auet WAt 31w et § (S|, AT ey
Yol a1 @l S HINTT| |, (EEr)...

SURTERET (U, | FRI) | AT T FIT

sft T FuTer A1EE : WR, # @H T IET G AR UE A A P F S AT I F} OS] 3T
I SRET & gET sTT Rufy & e @y wier 9 BRaTRe TN T SR, T e 9 T
HfTe, wIfE 3 T a7 B FeA ¢
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SURTERET (W 11L&, $REE) - IW T o, IR 97 reply w7 5

sft T purer FreT W, # TE B R 99T = § % 9 W B 99 el €] 95 W e
Wt TR B BRAT BT £ | drn YRBN B S WAl B AR e E, SUMHT e TRBR 59 N e
el

wR, # ue g S gaE A £ 1 wver ¥ g8 |1ar o) @ E R wad Ber 9§ wmiler?
TREe w Taar £ @8 a1 el R i TR orfieT ¥ oo ger £ 5% wer ¥ fwm Ry 7 gaw
& o g gy & dft 9ud g we £7 F syl g9 £ 1 oo £ e Ruid e 21 F gl
TEER G &, T B aPeER RTE Act o] 89 o aass 297 § yRife fmm w7 awdk 78T qEe
TENE | MBI A €IV A9 T B B & ST 9% XET | 2009-10 H AN TR g4+ 97 7 12E se a7
# st 7w Ry e w5 T8, 9fF® g aw © 907 7 5, WER ¥ IF 999 oTEe &9 % ¢

R 7 2009-10 7 44 TRe 27 S 41 TR SR o TSR W § TS8R B 8 6 ae
T €1 WY, 7% fEew &) Rofy &1 797 s 7o £ 5 927 e 9 oie 18 £7 9% s & e
T U BT G o We B e A Guess TE B | F W o7 F S @ ol a8 wil Ry #, A
o¥ e 21 Wy, U o gl el w1 B, g8 g0l w1 mre W) IR 9 geRie, s o el
W 3R B | FNT ST (e & wver & Mfdad div w39 &y sy o= AR | BA fRER # anfl
A 8000 ¥eT WHFTER ¥, WEl W = B9 & 1Y U X8 B g8] Wed By Wi 87 ey gu wer
TRY, [ B9 W T O T 80 L (FEEE).

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Ram Kripalji, please conclude.

i I pUTE AET | ERER F ST AT By feRT w wee O R E L (EE)... 9, 7
T Y 1T & . (FEE)... Sin, T am going to conclude. Please, cooperate with me. #F et
e Y el | WY, 7 a0 g8 FgeT oY (e | % e g dfie 498, duile aler g
AT 37T =T B, T ST T @R AT O PR BT vET &1 B UNT ST B, S R Sl & AY
T2 F| ST It % 9T 3o e TET § 5 98 wede SR 7 S W B N | N TEN TR g TET
%, o URE R geT ¥, R W A9 &Y RER A W war & o £ SR At iy w0 ag e w5 we
FIAT ...(FFE)....

SuRrTERET (W1, 05 PRI | a7 T F TR BRIw el B e 7 ey ST
...(FTEET). L.

sft w17 urer wrET - W, fFh AT F R a% T g (e, g o e R
T ST ET R L (agE)... TR, 9F N BT VET E L (SUIE). L 9N, 1 ST o W @Ee SEA arEdT
%1 ¥ wE @ I E fi oW fAEw Sy fUed waer U e AR T &, et o e 98t S, el T,
IRISFIRT T, ST 9 &I 8T 990, O §9 78 8NT) & 39eT e €, 39 aTed & STEN U g9
ST G, ST SITTRT G U &I AT T, STTBT o H g (a7 Tarey ST 6 WeH BT T

g T EeT FrEan S H YRR B e G £, 9 YR 6 9ol ¥ sref
T B TSl B, W | AT & #5757 BT § 5 7 wer o % Y ST T A, 97
FET .. ()., B9 AR B GR BI, TEIRGT AT, TR A S AT 5 L (SEET). L

SuRrTeET (Ut |8 HRIE) 5 W= L (FEEE).. Now, D Vijaylakxmi Sadho.



266 The Budget [RATYA SABHA] (General) 2012-13

st ST puTe AT TR, A AT 5T T w9 & W e e 6 L (FEEE)... T, TR 5
FOTEY 1 TR I L (FEET).. SR ST AR e wer 2e € (SIaeEr. . SE! e TEe
BT . (SHIEM). .. ST TR e 2 W & &, 51§ 09 77 fioe sae! o = =8t &4, 0
T AT [FER . .(FaEr)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Now, Dr. Vijaylaxmi Sadho.
Ram Kripalji, it is not going on record. &9 3T ... (==em). ..

=ft T e AT *

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Ram Kripalji, it is not going
onrecord. T 3T .. (FrEEr). .

ft =7 T AT ¥

SuRrTERE (W, RS PRI © g e 3Ry L (@), Now, Dr Vijaylaxmi Sadho.

Please, do not take more than ten minutes.
ST Rrerremstt wTdt (77 WERT) ¢ WY, 9E TRy fF F el ar ey ey
SuRrTeRET (U, | HRI) © =, T 59 e it
=T, Rromersft wmdt | wv o W wEg e |
SuRrTERET (U, | HRE) | Fw 2w 9 U R 9w 5

T, Rrorgersft ardt | AT guwEET SR, aTer FgE g9l T 99 9o o ey T #,
ST ToTT STTaT SwvraTe e 8 | A ey wEil STt 1 w1t i i avte et fam €, o T
el § | wien sieeisila ofiv avey onfdie Rufaal & arasig 2dR | 96 o eoie 21 B F3 <
T T A TR 6 €, 9% aRea s & 95 o ® 6l

T ST ST, el T AT AT 9 SN S 7 gET W wET o i gEel I Rufort g
well of {5 R W 21e o, B BUE TR o, AR ]1 AT H 9T Ao Fared! o, e w
TE WIS, I 9 B T AW BT A, 999 B9 w6 O AR | T8 B 9 991 (9 55 <97 7 9% a9
H FHAN B ISR W T, 77 w7 8

TET RIS PeE S, WIEY AT =el, wfdT # 9w yeer el § 5 59 % erenat 7 et
TRTERT ofT, 297 F 3T & 9% & TaE § s TEr o, 59 291 § BN S o o7 59
o0 A . (TEE)... T8 Ol QT 4 ST & A7 e Sft, @9 wEa O wiE wé A8 g, o 997 A
Y oot Rt wgw T, g1 Sor # ot & wdlaewor & arae O W6 & fore, e v & 8w §af
& guarel R Wiel? | (CIFE)... SHEEE Coleiel] diF oET? .. (SEE)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Don’t do that
..(Interruptions)... Please. . (Interruptions)... Wi 7, e17 37l Mayaji, we have no
time. ...(Interruptions)... You address the Chair.

* Not Recorded
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ST, e} Tt | SuwrwemE TErdy, ¥ w4 wor AET B e

AT TUETSIE FEIEY, 39 997 § a7 3 QMY aroner § GUN e % BT S e TRt
= TR TToT W AR ¥ e TEE W Y S @ 3T S TEaeT o ® ARG w| IF e
T5aT? 9% SR TR ER, TUT T ORER - 35T | 9797 A5 e SRS N o ST 4T & S0 0T 67907
T HET of & oY TON & 59 W1 WeY URel ©1F SR 9T, 9% 9% § 1% B S0 SENTe o ST
oAt ®Y Wi & o0 Sdafae afiel W e I8 | AFE SUHeRT Aled, o9 onfie et S
BT, T RS wEReT ST 1T gg s STTRTE sreer w6 dteT Serar Wi T At | i
el R 71 SR & 739 v 749 ST fRT | HE I TET SR =iy, # 947 % avey 95 9% A
TE %, AT 99 IET S RN e 5 o, 39er 6 T R 9eT | §F AT Aar aer o
Tamtt ToT ®T IR Eed, S @ Ieilg et # ofl, 97 WWen 27| e il TRt = o fF
el WA T W ST w1 e 7 TEan) =, Ao w e o W iant 2, aremn et ¥ 9t
T, AT TSR T ST I TR 9, Sfow IR gEEe § 99 gy 2 Fe e L (SEe).

AT SUATEET HElSd, TRaT SeaT UIeT @1 a1a 3 T8t S37 =t off, =ife = v e
U EF | TE] T BT TR, FAT FAT AR F AGT FeT g, TS H AR g, e A Gl (6 1T
2 i arev dor gam @l ag diaar & R o wa S W R # wle o et el o F el dw
JET, 1o oy oRE o FaRTeTs 91 oMg | AR BT TR, I8 BER USTS FRe URERT §, e
RT3 gene 3 ST AT AN T 57 S T we ey fSer | A Wt ot i F wEen E) e weer
# et o #H ol € 99 wweR & e % qRea & gt oF T % 9T u gee e, Wy & Ra
T T T10 Tt ST, AT ST ST N G R AR T, i 2013 F O TS 7 gA B
TTAT 2, a1 TR ST £ Skl WU U Jaee T A (R T HTI0T I SRITET F A8T o7

ST 8T .. (I, A9 ®eT % ¥ ma <t = g7 A9 e e Sft ®F 9w a6
A e FAT S TR T 39 g | amEnviy e @5 ST § AaE o A’ 7 9% w9 PR
e ot @t Ay o de affEx & wir 9 & | AT ST S T N 8, ] w ] & W 8, (el ol
GRSt H I WA BT §F | s GF, SMENITY STRrE, O T gE, AEUN e & S0
wH g7l F ey yaer ¢ weie el F sl &, auf e e | A e el ®) s @
AR TE TR et o amTaTe & aray W L (S, T e % SaY TSl O L (ST, L
T T

sfteeht =T R (mer meRn ¢ AT ST AE TN R O | A Gl Tole ¥ RS B 1 9%
7 e o T

7. frorreraft andt : g9 o f srExelly fRrewre oft @ o)y Fds ¥ e 9T fasre R
it FF IEE o fF T T # o7 e Sey m Ry wr € L (sr|er..

A SRR FETEY, 99 H B SRR % e | i e mar £
it TTer =T (g wEe ¢ fEEE T 100 OO SR 3T AT L (sEE).

<7 forerrems wmd! : < 2, ¥ 9ue e 9 e e g
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : No, no, you please addres the
Chair. ...(Interruptions)... Address the Chair please. ...(Inferruptions)...

. faorareredt @t | ey 977 B R E D B 100 T g BN U BU W =T %,
AT 3T 97 AET WY IE 50,000 T Gl AW @ (e,

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : You please address the Chair.
..(Interruptions)...

ST, faoraermd} @t : sy STl < 50,000 TUH & @t ArdT @ w1 et &% 50,000 9 A
e fEwTeey BT 93 & .. (33eem). .

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : You time is going to be over.

...(Interruptions)... You have got only three more minutes. ...({nferruptions)...

=T, Roresft wret : AT SUEHRTE ST 9HE 16 TR &S 297 Ue 98T & 98 fEwreeT 'y
TR L (EEET).., Tet Ee Sf o I L (Fe)... 9 UE 90 T S ST 100 T IR 6
T TR T ().

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Please conclude it now.
..(Interruptions)... Please conclude it. ...(Inferruptions)... Please conclude it.
...(Unterruptions)... That’s over. ...(Inferruptions)... Take yvour seat please.
...(Inferruptions)... That is over now. .. .(Interruptions)... Now, Shri Bhattacharya.

.(Interruptions)... Please conclude. .. ({nferruptions)...
1. faoraemaft wmet : AT STEERET S, ET 95T wedl BT § L (SEEr).

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Please conclude it now. That
is enough. ...(Interruptions)... Take your seat please. . .(Interruptions)... Yes. Mr.
Bhattacharya. .. .(Interruptions)...

1. frorremdt wmet | AFET SuwermT Sff, S TR wedr g § L LL(SEE). .. 9 95T SedT
BT .. (). 919 & dlof o, 99 5A S T AT o, o oW B 91t ¥ B, 99 o R T
T BT

SurrTemer (4, .9 B - ARTART (s, Wiy L (eEe)... enft Red Bl
..(z@@am)...  have called Mr. Bhattacharya. ...(==em)...

<. et mret : wele sudHRas Heley, FN Ay wEd £, o § d 9l ) ey

SureHTeTE (9, Wot Hia) - ot Reng w97 2, s we <2 1 weraE S, ey 9 e
o =t

SHRIP BHATTACHARYA(WESTBENGAL) : T am extremely happy that vou

have allotted five minutes” time. So, I can use only one sentence in support of this

Budget. I congratulate the hon. Finance Minister. May [ put if off ?
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THE VICE-CHAIRMAN (PROF. P.J. KUREIN) : That is up to you.

SHRI P. BHATTACHARYA : 1 congratulate the hon. Finance Minister for
presenting an imaginative, growth-oriented, reform-oriented and a balanced Budget. 1
think this will go a long way in making our economy more stable.

Sir, the Budget is an instrument of income redistribution rather than a mechanism
of allocation of resources. I consider the Budget “balanced’ in the sense that it has tried
to address the concerns of different sections of the society, focusing on common man.

Sir, the best part of the macro economics management of our Finance Minister is
that despite turmoil in the world economy, much lower direct tax collection than planned
and increased burden of subsidies, he has achieved the GDP growth of 6.9 per cent in
2011-12 and has targeted a growth of 7.6 per cent in 2012-13. Despite all difTiculties,
it is commendable that he has contained the fiscal deficit at 5.9 per cent of GDP and
pegged it at 5.1 per cent for 2012-13.

Sir, in a country suffering from pervasive poverty, hunger, malnutrition and
illiteracy in the midst of all sorts of inequalities, I do not think that there could be a
greater and better vision than addressing the concermns of common man. He has done a
wonderful job of welfare of the disadvantaged and marginalized sections of the society
along with a thrust on infrastructure, subject to the degrees of freedom available to the

Finance Minister.

Iwould also congratulate him for being successful in bringing the inflation down
by taking various measures.

Sir, the Budget 2012-13 is the first year of the Twelfth Five Year Plan of the
Government. The Eleventh Plan was committed to securing an inclusive growth and,
therefore, it was a turning point in the post-Independence economic planning of our
country. Now, to take it forward, the Twelfth Plan is oriented at faster, sustainable and
more inclusive growth. One of its main focuses being the streamlining and reducing
the number of centrally-sponsored schemes along with better tracking and utilisation
of funds.

Sir, this Budget has done a great job in the direction of fiscal consolidation by
way of reorienting the subsidy disbursement methodology, which is directed towards
better targeting and leakage-proof delivery of subsidies. The pilot projects were started
last year and the same is being rolled out throughout the country. It is a well-known
fact that majority of the subsidy was notreaching the targeted group and was squandered
in the middle by the intermediaries and other groups. The direct transfer of subsidy to
the beneficiary’s account will go a long way in achieving the desired goals of the
Government to uplift the life of the common man along with reducing the expenditure

on subsidies as part of better macroeconomics.
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Sir, 1 want to compliment the Finance Minister for keeping emphasis on the
majority of population of the country and enhancing the expenditure on all the plans
covering rural areas. Sir, 1 would also like to compliment the Finance Minister for
expanding the schemes on employment, skill development, financial inclusion and
social security. Sir, through you, I would like to thank the Finance Minister for taking
up the 1ssue of arsenic pollution of water in West Bengal and earmarking Rs.50 crore
for establishing a world-class centre for water quality with focus on arsenic
contamination in Kolkata along with several other projects of research and creation of

new knowledge.

Sir, lastly, the Finance Minister has shown great restraint by not pushing for the
GST, which 1s a crowning glory in the initiatives of this Government in the words of
economists. Instead, he has taken up the drafting of model legislation for the Centre
and the State GST in concert with States. Thank you, Sir.

(MR. DEPUTY CHAIRMAN in the Chair)

SHRIP. KANNAN (Puduchery) : Sir, [ am here to say a few words on the Budget
presented by hon. Finance Minister Pranabda. It is very transparent in confessing and
accepting the reality of the financial position of our country for which we must be very
thankful to him for his sincerity. Without any inhibition or without any artificial excuses,
he has put before the country something like a White Paper. Of course, he is going to
present a White Paper on black money for which T am expressing my happiness on
behalf of the nation.

The proposed Food Security Bill would be a boon to the common man and for
this not just the Indian people but the whole of humanity would appreciate this
achievement of the UPA Government. There is a saying ‘food before philosophy’. A
starving man can do nothing howsoever intelligent or knowledgeable or clever he may

be. Food 1s a very important thing. It is the basic necessity of the human beings.

Mr. Deputy Chairman, Sir, through you, I want to make a request to the hon.
Finance Minister. As I have been given a very short time, I don’t want to have any
dialogue or anything else, 1 straightaway come to the point. I request the Finance
Minister to kindly consider the increase in excise duty and other things imposed on
gold. Sir, I am not in support of gold price or gold jewellers or gold users or consumers.
But, fortunately or unfortunately, in our country, gold is used by even the very common
man. [ have been told in Hindi that a gareeb cannot get his daughter married off without

a little amount of gold. It may be five or ten sovereigns. Without that, there is no
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marriage; there is no wedding. It is said that there is no dowry. But, definitely, gold
must be there in a marriage, whoever it may be. So, I request you to consider it. I am
not an economist at all. T don’t know the repercussions but, on behalf of the people, 1
humbly request that the gold tax, or whatever it is, may be looked into. T hope vou
would do that.

Sir, growth is very important. The hon. Finance Minister, Pranabda, rightly said
that without growth, what to distribute, whom to distribute, etc. We need to distribute
to the needy. We are talking about equal distribution. Without growth, nothing can be
done. (7ime-bell rings)

MR. DEPUTY CHAIRMAN : Mr. Kannan, please conclude.

SHRIP. KANNAN : So, we have to concentrate on growth. Apart from that, Sir,
1 totally support the Budget. The Finance Minister is an experienced and enlightened
economist. He is the seniormost leader of our Government. I thank him that he has put
all his experience in the interest of the nation and in the interest of the people. I once
again thank you, Sir, for having given me time. Thank you.

SHRI M. RAMA JOIS (Karnataka) : Sir, I am raising a point which goes to the
very root of the matter relating to our Parliamentary democracy. Sir, [ am talking about
the Unique Identification Authority of India Bill 2010. In the last Budget, 1 had said
that the Unique Identification Authority of India Bill is a very, very serious matter
which proposes to give 4dhar numbers to not only 1.2 billions of Indian citizens, but
alsoillegal immigrants. And, therefore, this is a serious matter. When the Bill is pending,
by executive order, the thing is implemented and in the last Budget, an amount of
Rs. 1900 crore was allocated. T objected to that and pointed out that when the Bill is
pending, you should not exercise executive power and spend huge sums of money.
There was no reply by the Finance Minister. Then, I raised a Special Mention on 15th
March 2011. Twould read the operative part of it. It says, “Unless the Bill is considered
by the Standing Committee and thereafter debated in both the Houses of Parliament
and passed and becomes the law, the issue of Adhar numbers to the residents tantamounts
to the circumventing of the Parliament by the Executive.” Thereafter, I made my
submissions to the Standing Committee. The Standing Committee observed, “The
Committee are constrained to point out that in the instant case, since the law making is
underway with the Bill being pending, an executive action is as unethical and violative
of Parliament’s prerogatives as promulgation of an ordinance while one of the Houses
of Parliament being in session.” Then, the Committee stated in its report, “The
Committee regret to observe that despite the presence of serious difference of opinion
within the Government on the UID scheme as illustrated below, the scheme continues
to be implemented in an overbearing manner without regard to legalities and other

social consequences.”
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If our Constitutional provision that the Executive is responsible to the Legislature
has any meaning, then implementation of that Executive Order must have stopped.
They take a stand that the Executive power is co-extensive with that of the Legislature.
They are totally misinterpreting that. As this provision affects the fundamental right of
privacy under article 21 of the Constitution. Any law or regulation which affects the
fundamental rights must be only by legislation and not by an Executive order,
particularly when it is such a Serious provision involving enormous expenditure,
involving thousands of crores of rupees from the exchequer.

There are serious articles written about this move. Let me quote an extract, “The
Aadhar project, just as it failed in counterpart countries like the UK., stands on a
platform of mirage. India needs a mass campaign to express this.” Another article

27 4

says, “Aspade 1s a spade.” “The Aadhar project 1s directionless, ill-conceived, raises
several questions on its efficacy and delivery.” In spite of that, in the present Budget,
the Finance Minister has not mentioned even the money. He says, “Enrolments into
the Aadhar system have crossed 20 crores. The Aadhar numbers up-to-date have crossed
14 crores. I propose to allocate adequate funds to complete another 40 crore enrolments
starting from April 1, 2012.” How can an unidentified amount be stated in the Budget?
There is stand taken by the executive to show the untenable stand of Executive before
the standing Committee. It says, “If the Bill is not passed by any reason and if Parliament
is of the view that the Authority should not function and express its will to that effect,
the exercise would have to be discontinued.” After this, why are you not bringing the
Bill before the Rajya Sabha? The apparent reason may be that if the House rejects it,
then there would be trouble. The next sentence is very curious, “This contingency
does not arise.” That means, the Parliament rejecting the Bill does not arise. That is
the stand taken by the Government before the Standing Committee. Sir, it is most
unfortunate. We maintain that our Constitution is functioning properly and all that.
Thousands of crores of rupees have been spent. The provisions like Aadhar have been
tested and rejected in the UK., China, the U.S., and others. You are not having a

public debate, not having a debate in Parliament; can you call this a democratic process?

My submission is, if Constitution has any meaning, then immediately stop
spending on it. Already, thousands of crores of rupees have been spent. Suppose, the
Bill 1s rejected, then what is going to happen? Are you going to surcharge anybody ? It

1s a very serious matter, Sir. But, unfortunately, it is being done with impunity.

Sir, [ have two other points. One 1s with regard to our food production. Sir, exodus
from our villages is happening because there are no civic amenities in villages. If you
provide civic amenities in villages, then the exodus can be stopped. When the exodus
stops, then there could be good agriculture. Unless you prevent exodus from our villages,

how can you have good agriculture?
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Secondly, Sir, the science says that if you want to work on the electrical power,
you must use hand-gloves. There is something for our political science too. I have
studied and produced a book on our political science. It says, if you want to handle the
political power, vou must have the hand-gloves of Dharma. You are handling the political
power without Dharma and that is the reason for the rampant corruption now.

Sir, particularly, 1 appeal to the Finance Minister to consider my first point
seriously. The Finance Minister 1s so experienced. The expression of the law in article
21 of the Constitution does not mean Executive order. This must be taken into account

and the Aadhar project must be stopped forthwith. Thank you, Sir.

it reftar fafRa (enfeem) « =R, & amuer gas 717 SR suggestions % SR W TW HEAT
=mésft Sir, Budget is a vast subject, =it Constitution & Schedule V siiv Schedule VI &
wiww ¥ Tribal districts w =~ #f we=m = 7 <1 wioreed 297 9 98T implementation 3 & <17
XE B O F e & AT ek e @) sk E, o el & (0 sanr v T des o fRar s
TET &, dfT v & yeleew @ 0w implementation TEY €, @9 @ 99 497 @ Slw 9 g5 w8t
B FHaT| # 5 FeET Fr =0T % 5 malnutrition 9ET STEEW! @9 ¥ 9547 91 757 7

TRy =, National Health Mission & @87 “t malnutrition & & 9 727 W@eT &
E15 ¥ TIE W RN BT VST § ) 39 ONE R % BIE W TR BT YR § T TSk e ®F aaneret S et
21 zafory & g Raed o GEdl 5 Owr o an B, Sy dleyw 5 i Seye o & oaEl A
directly o= ¥ $w deal # 57 W | 951 W &rs & o1 WM 5, § WM WS B SRR &
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T IE F| 30 T g B direct TWET BT TTRT SN g5 9 9 S ST £, ST SR 0
G WNER T Wi w99 =R, i 987 @ tribal s= BEr @ d9fte = <

TUHATIRT 57, T% @ET 9 7% e wwd | 5 1 9ve 7 LPG &) $RF # tax reduction &
FIRT direct subsidy == T TEYTT @ @7 E, 99 NS © 95 9 Te eRe B 7, 396 aE7
directly consumer ¥ account # T ST TR T TN B, @ 9 9 ARG B R {3 TR HEe
e 7 5 BPL cardholders #1 @ @ fir g% &7 fhar 21 &7 tribal &5 # <1t mid-day
meals =57 ¥21 §, S 91 food adulteration =f Y57 &, ST supervision siFT AET( I AL
state subject wE®T 3 T B A AT 9T & | # FasT w0 A & 98 12 state subject 7ET
%, they are also citizens of'this country, & &7 1 337 31 & T9R® £, SR I77e w=al & o
TREN T AT & T8 | WRed, Wel TSR, Wel TRgfTees ferT =1ew| § 3% 9970 o Wi &ar
%1 SO 3T I WX BT 8T T AR O W SO (3T, 9 T eTeT aarE |

THE MINISTER OF FINANCE {(SHRI PRANAB MUKHERIJTEE) : Hon. Deputy
Chairman, Sir, first of all, T would like to express my deep appreciation to all the hon.
Members of the House and for the last three days up till now 43 members have
participated in the discussion. The debate was initiated by Shri Arun Jaitley, the hon.
Leader of the Opposition and I must recognise his contribution in analysing the Budget
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in a wider perspective and presenting certain crucial economic issues which are to be
addressed not only by the Government but also by the country as a whole. T appreciate
that approach. Many distinguished Members have made their valuable suggestions.
Some of the speeches [ was able to listen to. For instance, on the first day [ was present
here. On the second day I could not do it for obvious reasons because I had to reply to
the debate in the other House. Today before lunch I was present for some time, and
before the reply, of course, [ have come. But I have noted many of their suggestions
and my colleagues, Ministers of State for Finance, who were present, have also noted
their viewpoints.

Sir, while formulating the Budget, we had to keep in mind the conditions prevailing
within the country and outside the country. Sometimes when we refer to the
developments outside the country, some people raised their eyebrows. I do not know
the reasons for that. When I refer to the crisis in the Middle East, it has a direct bearing
on the farmers of this country because the Phosphatic and Potassium fertilizers, which
our farmers use, almost 100 per cent, are imported from those countries.

And if there 1s a political uncertainty in Libya or Syria or some other countries
from where these items are imported, surely it will have its bearing on us. Take the
example of oil. What is our domestic production? If I remember correctly in early 80s,
it was 29 million tonnes. Today we have gone up to 38-39 million tonnes. We import
more than 110 to 120 million tonnes every year. Therefore, if the petroleum prices
moved from 36 dollars per barrel, when this Government came to power in May 2005,
to 115 dollars per barrel today, for which I had to buy throughout the year of 2011; it
has the bearing on the crisis and development in the world outside India because we
are not the master of determining the oil prices there. We have to meet the consequences.
[ am referring to these points only to highlight that in a world like this, today, we do not
live in isolation. The action, reaction, developments outside the world have influence
over us. If the BEuro Zone crisis, I refer, 1s not for academic discussion, it is because of
the hard fact. Except two months, in the calendar vear of 2011, instead of inflow, there
has been outflow from the investors coming from that region, banks, mutual funds,
who invested in India. Because of the domestic constraints they had to withdraw it,
and the problem is not yet over: T hope there will be a life at the end of the tunnel, but
still it is not possible, and if this contagion extends its operation beyond these four
countries, P.I1. G S.—Portugal, Ireland, Greece and Spain, and if it engulfs a larger
economy, Mr. Deputy Chairman, Sir, [ am afraid, any amount of bail out package,
either by the Central Bank of Europe or by International Monetary Fund or collectively,
would not be able to improve the situation. The Leader of the Opposition rightly pointed
out some adventurous investment in sub-prime housing mortgage by a bank in one
part of the world in USA. How quickly it transformed into a major international crisis,

which is being described as the second worst crisis, after the crisis of 1930. Therefore,



The Budget [28 MAR., 2012] (General) 2012-13 275

these are some of the issues, constraints. What would be its impact in the future course
of action? Those had to influence any Finance Minister to take decisions and formulate
his Budgetary proposals. In my speech I have mentioned that I have emphasized on
domestic demand driven strategy. Why? It is simply because of the fact that [ cannot
insulate Indian economy, and, perhaps, nobody, sitting here or sitting on the other side,
can insulate the Indian economy from the influence of external sources totally. But as

Tar as possible, if we can insulate to that extent, that would be beneficial to us.

If you look at the growth syndrome in the context of the crisis of 2008-09, you
will notice, in the first two quarters of 2008-09, the quarterly growth rate was reasonably
high. But, since the beginning of the third quarter, the growth rate was deeply depleted.
The fourth quarter growth had further depleted. At that point of time, like many other
countries, we had injected the stimulus package worth Rs. 1,86,000 crores. It was
almost 3 per cent of the GDP at that point of time. It helped us to have the GDP growth
at 6 per cent plus for 2008-09. And, thereafter, to recover at 8.4 per cent, in the two
subsequent years, it had its price. It was because the fiscal expansion took place. More
liquidity was injected into the system. It, along with the supply constraints on agriculture
products, especially the food items, led to the inflationary pressure which we had to
bear for almost two years. Still, we are not out of woods. That is why, when I am
projecting, I am not projecting the rate which would have been ideal if the rate of
inflation was 3-4 per cent. But, I am not advocating for that. I will be happy if we can
maintain the rate of inflation at 6.5 per cent throughout the year, because I know the
constraints. 1 know; [ have to pay, on an average, US $ 115 per barrel of brunt crude
which we refine and use. Even if it goes more than US $ 10-12 per barrel, it will be
bearable and acceptable. But, the country will have to think about it seriously. If the o1l
prices go up to US § 150 or 160 or 200, would the economy be in a position to bear it?
Would the economy be in a position to import even the necessary requirement looking
at the size of the Indian economy today? We are spending on imports to the tune of US
$ 110 or 115 or 120 million. These are the issues which we cannot keep under the
carpet. We shall have to address. That is why 1 said in my Budget Speech and also in
my reply to the other House that these are the issues where the collective thinking of
the entire political spectrum of the country is required, because it is not possible for
any individual party or group of parties to take decision. Yes; the primary responsibility
lies with the Government of the day. But, I always remember, my mandate is limited.
Yes; we are leading the coalition, but not with 275 seats in the Lok Sabha. With 206
seats, we may be the single largest party. But the mandate of the electorate is quite
clear. The electorate says, ‘I am permitting you to lead the Government, but carry
people with you, carry others with you. Your mandate is not absolute. Your mandate 1s
limited.” In that process of carrying people with us, if it 1s strenuous, if it is time-
consuming, I do not know, excerpt making efforts to carry others with us, whether
there is any short-cut through which we can deal these issues.
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Now, the question comes, what have I done? What is the credibility of the numbers
that T am showing? Last year, I projected a figure of 4.6 per cent fiscal deficit. It has
goneupto 5.9 per cent. So, when I am saying that it is 5.1 per cent for the current year,
what is the credibility? The credibility is: T am accepting the responsibility of taking
subsidies in terms of percentage of the GDP, because we shall have to do it. If the
economy does not have the capacity to spend more, we shall have to do it. We cannot
forget what had happened in 1990.

We cannot forget what was the level of the foreign exchange reserves in 1990-
91. What happened to the credibility of the country? It 1s not a remote past. It was not
in 50s or 60s or 70s; it was in 1990. Therefore, we will have to draw lessons from that.
We will have to work out a mechanism, a strategy, with the cooperation of all, and
candidly admit it that no Government—If T go tomorrow and you come and occupy
that place, you will have to seek support—can function without cooperation. I would,
most respectfully, like to remind this House one old event. It was in 1995. India signed
WTO Agreement at Maracas. As a condition, particularly in respect of Intellectual
Property Rights, we were to amend the Indian Patent Act of 1973. But Process Patent
was no permitted, the Product Patent was permitted. But, as a signatory to the WTO,
India had two options—either we give the exclusive market rights to the new products
for ten years, or, amend the Act. 1, as the Commerce Minister at that point of time,
brought the Bill twice; but, [ failed. My colleague, Sitaramji, is nodding. The Communist
Party persistently opposed then and persistently opposed later on too. They had
ideological differences. I remember there was some sort of forum, headed by Dr. Murli
Manohar Joshi, a Member of this House then, and Dr. Ashok Mitra. It was a great
combination of the Marxists and the BJP! Both of them opposed that and that could
not be passed. Ultimately, somebody complained to the dispute settlement mechanism
ofthe WTO. We lost a series of cases. In between, the Government changed. Mr. Arun
Jaitley came here and we went there. Then, there was no scope of further appeal
Advaniji discussed with me and Dr. Manmohan Singh, who was then the Leader of the
Opposition. 1 said that simply by accidental change of sitting does not change the
validity of a proposal, whether we sit this side or whether we sit that side, that does not
make any change. We supported that and necessary amendments were carried out.
And, if somebody, with some curiosity, try to make a little more research, he will be
surprised to find that a very nominal change was made, except the change of the name
of the Member-in-charge. At that point of time, the Member-in-charge was me, Pranab
Mukherjee. And, subsequently, the Member-in-charge was Mr. Murasoli Maran, who
was the Commerce Minister in the nitial years of NDA regime. The short point, which
[ am trying to derive at, 1s that we shall have to cooperate, we shall have to work

together because we cannot go on every drop of hat to the elections to 543 Lok Sabha
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constituencies, covering more than 700 million voters. It is not a fun. Therefore, we
shall have to carry the Government. [ must respectfully recognize that Indian political
system has shown this wisdom from 1989 till date—1989 elections, 1991 elections,
1996 elections, 1998 elections, 1999 elections, 2004 elections and 2009 elections. Not
even in a single election the Indian electorate gave a clear verdict, but every time gave
a fractured verdict. The political parties responded to that and successfully led the
coalition Governments, whether it was led by the BIP or it is led by the Congress. But
the coalition Governments worked. Even between 1991 to 1996, on many issues, when
Late P.V. Narasimha Rao was the Prime Minister, cooperation was received from the
Opposition because at that time also the Congress did not have a clear majority

Congress started with 226. After Punjab elections, there was some improvement,
but it was not 275 or 273. Therefore, the measures which I am taking depend much on
how we can build up the consensus amongst the political parties. As far as the domestic
demand-driven strategy 1s concerned, the most important thing is to make investment
n agriculture, because that’ is an important area where we can encourage the domestic
demand to grow. [ have done that. Yes, I entirely agree with all the Members who have
said, “Mr. Finance Minister, you have done little.” Yes, I would have been happy if I
had made much more allocations. If instead of stepping up the agricultural allocation
to 18 per cent as compared to the last year, I had given much more, [ would have been
happy. But when [ am stepping up the Plan allocation to 18 per cent, I could not expect
more investment in areas like social sector, ICDS, drinking water and total sanitations.
These are the areas which cover the rural sector and, there, the investment 1s much
more. In agriculture, I have increased the allocation by 18 per cent and Rashtriva
Krishi Vikas Yojana (RKVY) by 17 per cent. When T announced the scheme *Bringing
Green Revolution in Eastern India’, many people expressed their skepticism. It was
said that nothing concrete and substantial will be achieved. The first year allocation
was Rs.400 crores. But [ am thankful to the Chief Ministers of all the Eastern region,
starting from Bihar, Orissa, West Bengal, Chattisgarh, that they took personal interest.
I had several interactions with the Bihar Chief Minister on this issue. Even two days
before the presentation of the Budget, T had an opportunity to discuss this issue. He has
also worked out a model which is working very well. An additional 7 million tonnes of
rice production which has come from that sector is to substantiate that potentiality is
immense. What has been the achievement for the first time? For the first time, India
has produced more than 102 million tonnes of rice and it has been recognised by the
Director General of Food and Agricultural Organisation, and also by the Director
General of International Rice Institute of Manila. What have they stated? I would just
like to quote a few words from their observations. It is a lengthy observation, but 1
would like to quote only a few words. Mr. Robert Zeigler is the Director General,
International Rice Research Institute. He said, “The most heartening aspect of India
crossing the 100 million tonnes rice production mark is that a major contribution has
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been from the Eastern India.” The Director General, FAO, Mr. Jose Graziano da Silva,
said, “I congratulate Government’s achievement of exceeding for the first time in
history 100 million tonnes of rice production and 250 million tonnes of the foodgrains.”
Without agricultural strategy, without making investment, without providing extension
services and without giving emphasis on research and development, it would not have
been possible. I bow down to the efforts of the Indian farmers. I salute the Indian

agricultural scientists and researchers for their constant endeavour to build India.

And, just to encourage that, 1 have made a very small gesture by earmarking
some money for the researchers, scientists and for those who are working in different
agricultural institutes. Some of the agricultural institutes are financed. I have given
some small token contribution—it is quite inadequate for them—so that they can also
make contribution because all the Members who have participated in the Budget
discussion have touched agriculture. Some of them expressed their concern that the
share of agriculture is coming down in the overall basket of GDP. I am not very much
alarmed over that. But T am alarmed over the other issue. I am concerned about the
other issue because though the share of agriculture is coming down, the dependence of
persons on agriculture is not coming down proportionately. That should have come
down. Otherwise, agriculture is going to be overburdened. When vou talk of the food
security, food security does not mean merely giving certain quantum of food to certain
targeted groups at a pre-determined rate of price. The first and foremost condition of
food security 1s, we must produce enough which can feed 1.2 billion people, 121 crore
people. No country of the world can feed them. We shall have to feed ourselves. Those
days are gone when we had to depend on imported PL-480 wheat or other types of
imported foodgrains. We have come out of that stage. Even the size of the population
at that time was only 350 to 450 million. Sir, I do agree with Dr. Swaminathan’s
recommendations. Yes, we could not implement it fully, but that does not mean that it
is not worth pursuing. In our future strategy for the development of agriculture, we
shall have to take note of the expert observations made by Dr. Swaminathan, and I can

assure the House that [ am fully aware of it.

The second aspect is an important aspect. Many a time you have expressed your
concern about the wastage, leakage. Even, sometimes, the Supreme Court Benches
have also made a comment on it. As I mentioned earlier, even in the last two years, the
production and, simultaneously, the procurement of the foodgrains have been substantial.
In 2009-10, it was 218 million tonnes, in 2010-11, it was about 245 million tonnes,
and, in 2011-12, it is 250 million tonnes. Now, to have the storage facilities, we have
made investments and we are encouraging investments. Even [ have earmarked certain
amounts from the RIDF to be spent on creating godowns, warehouses and cold-chains.

Even the Viability Gap Fund, which is coming from the Government, I am extending



The Budget [28 MAR., 2012] (General) 2012-13 279

this facility, even lowering of interest rate, withhold tax from 20 to 5 per cent, to create
cold-chain, warehousing and other activities. The total storage facility right now with
the FCI and all other organizations is 47 million tonnes. By the end of 2013, by 31st
December, 2013, we are going to add 15 million tonnes additionally, including 2 million
tonnes’ silos. Thope in the next couple of weeks, 3 million tonnes are coming. Another
5 million tonnes will be coming by 31st March, 2013, and the balance, by 31st December,
2013. In other words, by 2013, additional 15 million tonnes will be added, but, in
addition to that, we are encouraging building up warehouses, building up cold chains,

etc.

Even one banking facility, the agricultural credit, which you are fully aware of,
in 2008, was of the order of Rs. 2,50,000 crores. This year, I announced Rs. 475,000
crores, and I am pretty sure this limit will be surpassed; for the next year, I have
indicated Rs. 5,75,000 crores. I know that this is also not adequate. There are more
than ten crore Kisan Credit Cards. We have this short-term crop loan of Rs. 3,00,000;
it 1s not for rich farmers; it is meant substantially for the middle and poor farmers. The
Interest Subvention Scheme of one per cent, which I announced in my three successive
Budgets, will actually bring the rate down to four per cent, if they pay in time. T have
also extended these facilities to Women Self-help Groups. I have provided additional
interest subvention to help the farmers, to those farmers who would keep their produce
in warchouses and, on the basis of a certificate given by the warehouse, they would get
another six months’ credit facility, because that is the period when if they store their
products, then, prices will go up and they would get remunerative prices and, if not
remunerative, at least, reasonable prices from the market. Otherwise, if he sells it
immediately, then, the prices would crash and we would be seeing the type of distortion
which we see many times. So, in order to generate the growth momentum, we shall
have to make investment in rural infrastructure. L have made infrastructure investments.
[ have stepped up allocation for the Pradhan Mantri Gram Sadak Yojana; [ have stepped
up allocation for AIBP; I have stepped up allocation for education. Here, [ would refer
to one point which was raised by the hon. Leader of the Opposition. He said that we
were shifting the share of the States. Yes, [ agree with him; in the three years since the
scheme was introduced, the share was shifted from 65 per cent to 50 per cent. But,
thereafter, from 2010-11, it has been decided that for Sarva Shiksha Abhiyvan this share
would be 65:35 and it has been rested there. So, the reduction from 65 to 60 to 5510 50
has been given up. Now, it is being rested at 65:35.

And in this connection, Mr. Deputy Chairman, Sir, I would like to take this
opportunity to share some of my perceptions about the Centre-State relations,
particularly, with respect to fiscal relations because, somehow or the other, I was one
of the instruments even in setting up the Sarkaria Commission in 1984. Even at that

time, I was the Finance Minister and one of my decisions raised a huge controversy.
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That was about the non-implementation of the full Report of the Eighth Finance
Commission. Some of the State Governments, and, particularly my Leftist friends
from West Bengal which did not get some 300 or 400 crores of rupees, till today, raise
an accusing finger at me saying that I have deprived West Bengal and other States.
Why had I deprived them? What were the conditions? The condition was “to rob Peter”
to give it to somebody else; because we had actually allocated it to be given to Paul.
So, 100 per cent allocation was made to the States. Now, there were variations between
the interim report and the final report. I requested the then Chairman to give me the
report before the presentation of the Budget, but, unfortunately, that did not happen.
So, this is what had happened. But that is not the issue. The issue is, as a result of that,
it was decided to set up a High-powered Committee to determine the Centre-State
fiscal relations. Please remember, one important observation of the Sarkaria
Commission was that from 1951 to 1983 the compound average growth rate of the
State revenue and the compound average rate of growth of the Central revenue was

around 17 percent.

And after devolution, whatever the formulation of the devolution was, the share
of States’ revenue used to be a little higher. What has been the share of devolution?
Four Finance Commissions looked into it. They are the Tenth Finance Commission,
the Eleventh Finance Commission, the Twelfth Finance Commission and the Thirteenth
Finance Commission. In the Tenth Finance Commission, the maximum recommendation
was 77.5 per cent of the income tax and 47.5 per cent of the excise duties. Customs
duties were never distributed; all taxes were never distributed. From 1951 till date,
thirteen Finance Commissions have been established and the devolution has varied
from one Commission to other Commission. But it has never happened that all the
taxes were brought together. Sometimes, customs duties were out, sometimes, a limited
number of items of the Central Excise were put in the divisible pool. But the Eleventh,
the Twelfth and the Thirteenth Finance Commissions have brought all the items together,
determined in terms of percentage of the total tax realized. It was first 29.5 per cent.
Then, it was increased topper cent. The Thirteenth Finance Commission has increased
it to 30.5 per cent. If you compare the devolution, in terms of percentage, between the
Twelfth and the Thirteenth Finance Commuissions, you will find that it is as high as 150
per cent in respect of some States and it is not less than 96 per cent in any case.
Therefore, a larger devolution is taking place. A lot of comments have been made that
I have become cruel to be kind. Here, I have become cruel to myself to be kind to
States. Because of my Rs.41,000 crore of duties, which I am imposing, States are
going to have a share of 32 per cent. But everyone of you accused me asking why Tam
ncreasing 2 per cent excise duty and 2 per cent services taxes. Of that Rs.41,400

crore, 32 per cent will go to the States as part of the share of the devolution. And T am
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to do that. But that does not mean that the position which prevailed in 80s about the
States’ finances is relevant today. I am happy that the States have made substantial
contribution, particularly few States where the GDP growth is very high. At the same
time, I am aware that some of the States are debt-stressed. Because of some historic
reasons, or, because of some legacy—I am not going into that aspect—debt burden
has increased substantially. T am to address that. T am to address that not globally or
not on an all-India pattern, but T am to address the problem of the States concerned.
Why have I kept up BRGF substantially? It is a Backward Regions Grant Fund. Itis an
outward Grant from the Centre to the States to help them. You have noticed that [ have
stepped it up substantially. Some States have used it earlier. West Bengal has got this
benefit only recently; it got it only in the month of October-November.

But, Bihar got the benefit earlier, and the Chief Minister has used it very efficiently
and effectively. As aresult, there has been substantial development. So, I am addressing
this 1ssue. Now, how can we address the debt burden? The Finance Commission
recognises that. Unfortunately, what went wrong with some of the States was that Rs.
1,22,000 crore went to debt consolidation as a result of the 12th Finance Commission’s
recommendation for those States who enacted the FRBM Acts early. Those, who got
the benefit substantially, enacted the FRBM Acts in 2004, 2005 and 2006 when the
12th Finance Commission’s recommendations helped them for debt consolidation and
also helped them to share a part of the Finance Ministry’s debt waiver to the extent of
Rs. 20,000 crore. But those, who came late and got the FRBM Acts enacted only in
early 2011, could not naturally get the benefit of that. So, these are the problems. But,
[ am addressing these problems. Thave appointed a small group to look into, particularly,
three States which have been referred to in the observations of the 13th Finance
Commission - Punjab, Kerala and West Bengal. T am asking them also to look into
these aspects in their entirety and when the 14th Finance Commission will be set in,
naturally, they will take care of'it. But, what can be done in between the 14th and the
13th Finance Commissions? [ am going to look into it. It would be our effort to build

up a healthy relationship.

In this connection, I would like to make only two points, and one point, on which
[ have already made an announcement in the other House. I would not like to elaborate
onit. And, I am readily accepting one suggestion which has come on the floor. I think,
Mr. N.K. Singh has suggested that as the Eastern India is contributing in the context of
second Green Revolution, whether I can institute a Committee of the Chief Ministers,
or Chief Ministers’ nominees, of Eastern India to give a momentum to this idea of the
second Green Revolution. It is a worth considering suggestion and 1 would like to
explore the possibilities of setting up such groups. It will consist of the Chief Ministers
of Chhattisgarh, Odisha, Bihar, West Bengal, Assam. ...(/nferrupiions)...
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SHRISITARAM YECHURY (West Bengal) : Will this Committee be with money

or without money?

SHRIPRANAB MUKHERIEE : Of course, this Committee will be with money.
I have given money. I always give money. And, I am one of the strong advocates of
transferring the Centrally-sponsored schemes with money and it should be reduced
because the States know where the problems are. But, at the same time, there should
be some uniformity. It is a federal finance, and the federal finance should not become
weak. Ifthe States” finances become weak, they will look at the federal Finance Minister.
But, at whom will the federal Finance Minister look—the Managing Director, IMF, or
the Chairman, World Bank? Neone of them would be able to bail out India. It is of a
huge size. Therefore, we shall have to strike a balance. And, I am happy. Everyday, 1
take the States” 14-day treasury bills investment. Earlier, I used to say that out of 28
States, hardly any State had surplus. Today, there is hardly any State which does not
have a surplus, and the surplus varies between Rs. 95,000 crore to Rs.1,05,000 crore
and Rs.1,10,000 crore. It 1s a good sign. Though I have not been able to fully analyse
all the States’ budgets, but some of those who have done 1it, T have found that quite
encouraging efforts are being made to achieve higher growth. By enacting the FRBM
Acts, they are bringing the discipline. But, in the tax-GSDP ratio also, there should be
some uniformity. Some of the good States, having high per capita income, having high
growth, are bringing tax-GSDP ratio to around 7, 8 and 9 per cent.

What percentage would be there, T leave it to the States. But there should be
some proportion between the State GSDP and the State Tax Ratio. In this connection,
[ would also like to mention that some skepticism has been expressed about the GST
and the compensation of the Central Sales Tax. So far as the history of Central Sales
Tax is concerned, it was agreed upon between the Empowered Committee of State
Finance Ministers and the Ministry of Finance that we will bring down the Central
Sales Tax from 4 per cent to 3 per cent, 3 per centto 2 per cent, 2 per cent to 1 per cent,
and, from 1 per cent to zero, aver a period of four years, starting from 2007-08. And,
for that, if there is any compensation required to be paid, then, that compensation will

have to be paid by the Central Government.

In 2007-08, we brought it down from 4 per cent to 3 per cent, and, we paid the
compensation. In 2008-09, it was brought down from 3 per cent to 2 per cent, and, the
compensation was paid. Then, I became the Finance Minister, and, I took over the
finance. In 2009-10, I was advised by the Empowered Committee of State Finance
Ministers not to bring it down further because there was economic crisis. Three items
were tobacco, textiles, and, sugar, and, the condition was that the States will increase
the VAT from the level which prevailed in 2007-08. Certain other technicalities were
also to be observed by both sides. Both sides did it. Then, thereafter, another question

arose. The compensation went on increasing but there was no visibility of making
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GGST available. The idea was that GST will be implemented from 2010-11, and, once,
GST will be implemented, all these taxes will be subsumed there. Sir, 2010-11; 2011-
12; and, 2012-13 is going to be over. It is not visible. Therefore, I told, at the end of the
tunnel, there must be light, the visibility of the light, otherwise, how can it work out.

After all, in between, the States have also increased the VAT, which was four per
cent, and, which has gone, in some States, to six per cent. The arrangement was that it
would be computed to determine the compensation for the States. Each State furnishes
its own list after making the permutation and combination, and, after making the due

computation, the quantum of the compensation to be paid is being determined.

I have received a letter from the Chairman of the Empowered Committee of the
State Finance Ministers. [ have not closed the issue. Surely, Iwill see into it, and, then,
I'will discuss and find out a workable solution, through which we can proceed further.

Two positive developments have taken place with regard to GST. T am happy to
share it with you. The GST Network is in place. There has been criticism. I am not
going into that aspect but they are doing good job. I am also not going into the dispute
of the Standing Committee’s rejection of a Bill, because to reject a Bill 1s the inherent
right of the House, and, not of a part of the House, which is reflected by the Standing
Committee. But I am not going into that debate. Many decisions have been taken
through executive orders, and, thereafter, they have been translated into legislation.
We wanted to give the legislative backing to it. What is Pension Fund, what is New
Pension Scheme? The New Pension Scheme was introduced from 1st of January, 2004

Itis operational. Huge amount of money has been collected from the contributors
of the New Pension Scheme, and that is being managed by the fund managers. Till
now the legislation has not been passed from 2004 onwards. But that does not mean
that the Executive does not have the power to take a decision and to put it into operation
through Executive orders. Accountability will be there; CAG will be there; audit will
be there, whether it will be backed by legislative measures or whether it will be backed
by Executive decision. And, please remember, the Standing Committee is a part of the
House. Rejection of the Bill is the inherent right of the House as a whole, not the
Standing Commuittee. The Standing Committee can make recommendation. With due
respect, [ will examine the recommendations of the Standing Committee, and, if I can,
[ will definitely make the necessary amendments and bring it in the next Bill. But that
does not prevent to carry on the action. In that case, what will T do with my Pension
Fund where the contributors are paying? Law has not been passed. Law could not be
even introduced. In the other House, it was introduced. My Lettist friends opposed it,
but with the support of the BJP, we could get it introduced. It is under the consideration
of the Standing Committee. But that does not mean, from 2004 January, 1 shall not
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operate the Pension Fund. It will be a preposterous suggestion. What should I do with
this huge amount of money? Executive is accountable to the legislature. Where it
wants to give the legislative backing, it depends on the Executive. Certain things are
there where legislation should be absolutely necessary. Therefore, let us not go into
that debate right now. My short point is that for CST, the Members who have expressed
their concern, I can assure them we are going to look into that aspect. [ have received
the communication from the Chairman of the Empowered Committee of the State

Finance Ministers.

The last point on which I would like to make a comment 1s, as I mentioned in the
other House, [ have received the representations from various quarters, including my
party men, my Cabinet colleagues, other political leaders, the Leader of the Opposition
also mentioned this and suggested me to re-consider it. I am re-considering about the
proposed taxes on the jewellers. As it will have to be done through the legislative
route, [ am not exactly going to indicate what would be the modality. For that, you
shall have to wait till the Finance Bill 1s being brought for your consideration and
approval. The short point which T am trying to say is, [ repeated it when [ met them, up
to rupees five crore turnover, no question of bringing them within the tax limit. Whether
inspector ray will go or not, self-declaration that my turnover is rupees five crore, will
be the final say. There will be no further scrutiny. In addition to that, there are certain
other problems like if somebody buys gold of rupees two lakhs in cash, whether he
will have to give PAN Card or not, that is an issue we are examining and at the
appropriate time, [ will come forward.

The last point is, please do not insist on deduction of import duty on gold. Last
year, only up to the month of November, the country had to spend precious 46 billion
US dollars for importing gold. You cannot afford to have it next to petroleum. Not
capital goods, not raw materials, not intermediate products, but gold import was of 46
billion dollars from April to November when the import Bill of petroleum and petroleum
products was roughly about 71-72 billion dollars. Fortunately, [ could take the risk a
little bit because the difference between international price and domestic price of gold
has come closer. There was a time 1n 70s when it was a constant fear of us. Difference

between the domestic gold and international gold price was huge.

We have to keep this in mind. The other day while replying to a question, I
mentioned that our indigenous gold production is quite insignificant. It is only two
metric ton. Look at our gold bearing ore. Per ton ore, you have hardly 14-16 grams of
gold. And what is the cost of extraction? There are Kolar gold mines and Hutti gold
mines. They are very costly. Some gold we get after refining silver or zinc. This is a
by-product. But the quantum 1s very small. Though the craze for gold is there, reduction

n import duty 1s not possible. But I am going to look into the other aspects of it.
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With these words, Sir, once again, [ express my deep appreciation of all the hon.

Members who have made their valuable contribution. Thank vou, Sir.

ft AT STETS (ORI : SO ST AT SN & a3 HET €, 9o AN 3 SIE! 98-
EESIERIMICTINY

SHRI PRANAB MUKHERIEE : Thank you. .. (Jnterruptions)...

SHRI TAPAN KUMAR SEN (West Bengal) : Sir, I have a small clarification.

MR. DEPUTY CHAIRMAN : A detailed reply has been given.

SHRITAPAN KUMAR SEN : Sir, while I fully appreciate his explanation on the
contagious effect of the global crises on our economy, why should we not consider
also to put a cap, to peg it along with pegging the subsidy, if not instead of, and have a
target on increasingly increasing revenue raised but not collected which is

...(Interruptions)...

SHRI PRANAB MUKHERIJEE : I would clarify it. ...({nterruptions)... Just give
me one second. ...({rferruptions)... Sir, there are two types of 1ssues which are coming.
One is that we are raising revenue but not realising it. I am telling you the case of
income tax. We have raised revenue, but we are not realising it. I will tell vou about
two cases. One is of Harshad Mehta. And the other one is of Hasan Ali. They are sub
Judice. Both the cases have been pending for years in the court. No visible assets are
available. Harshad Mehta died. His successors are fighting the case. If you take into
account these two outstanding cases, you will find that it will be more than 60 per cent
of the total amount shown in the Budget. And, every year, 14 per cent interest is being
added to it, but not a single rupee has been realised. Next year, you will find the same
amount with 14 per cent interest added to it. So, I am asking for an appropriate committee
to look into it. ...(Interruptions)...

SHRI TAPAN KUMAR SEN : You keep the Harshad Mehta case apart.

...(Interruptions). ..

SHRI PRANAB MUKHERIEE : Let me complete. ... (/nterruptions)... Second
question is this. [ raise the demand. The assessee moves the court. It moves the appellate
stage and contests the demand. As per the existing law, I have to show revenue raised,
but revenue not realised. There is no way. It may happen that in the appeal I may lose
the case. If I lose the case, then it will be deducted. But till then, we have to do it.
These are legal issues.

In respect of indirect taxes, and in respect of direct taxes also, it is substantially
because of the concessions that we are giving. There is import duty concession. There
1s excise duty concession. All the concessions, which we are giving, are going to {ill in

the growth. They are coming into that. .. (/mferruptions)... In indirect taxes, 1 talked
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about revenue raised. ...({nterruptions)... Revenue foregone 1s what we are giving and

which should have been realised. But there are exemptions. That is the revenue foregone.

So these are the technicalities. But, T do feel that some legal clarifications are
required and I will do so. Thank you.

MR. DEPUTY CHAIRMAN : Okay. Now. ...(Jnterruptions).. What is this?

sft gravamer wrmvene 9wy, ey rollback & A H By BT 7 i indication =ET
ar 21 L (FmaE)... o @ strike T wer F g # IR L (FEET).

SHRIPIYUSH GO YAL (Maharashtra) : Sir, [ had raised the issue of service tax.
..(Interruptions)...

GOVERNMENT BILLS - Returned

The Appropriation (Vote on Account) Bill, 2012
and
The Appropriation Bill, 2012
and
The Appropriation (No. 2) Bill, 2012

THE MINISTER OF FINANCE (SHRIPRANAB MUKHERIEE): Sir, Imove:

That the Bill to provide for the withdrawal of certain sums from and out of the
Consolidated Fund of India for the services of a part of the financial year 2012-
13, as passed by Lok Sabha, be taken into consideration.

Sir, [ also move:

That the Bill to authorise payment and appropriation of certain further sums
from and out of the Consolidated Fund of India for the services of the financial
year 2011-12, as passed by Lok Sabha, be taken into consideration.

Sir, I also move:

That the Bill to provide for the authorization of appropriation of moneys out of
the Consolidated Fund of India to meet the amounts spent on certain services
during the financial year ended on the 31st day of March, 2010 in excess of the
amounts granted for those services and for that year, as passed by .ok Sabha, be

taken into consideration.
The questions were proposed.

MR. DEPUTY CHAIRMAN : I shall now put the Appropriation { Vote on Account)
Bill, 2012 to vote. The question is:



